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(1i) REPORTED SHORTAGE OF COAL AND
KEerOSENE oIL IN UTTAR PRrADESH
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LAR SUPPLY OF COAL TO GUJARAT

SHRI AHSAN JAFRI (Ahmeda-
bad): Sir, under rule 877, I draw
the attention of the Central Govern-
ment to the mismanagement of the
C:Entral Government and irregulari-
ties committed in the ,allocation of
coa] wagons. The gmall-scale indus-
tries are facing danger of closure due
to shortage of coal in Gujarat.
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There are nearly 7000 units of small
scale industry in Gugarat. Al these
units are facing danger of closure
due to short and that also irregular
supply of coal. Nearly 6 lakh work-
ers are facing the danger of unemp-
loyment. Many units are working
only in one shift. The unitg are not
in a position to utilise thewr full capa-
aties. The production has gone
down. The new mnvestment is not
coming forth and the wicious circle
has started.

The total requirement of coal for
SSI. unit in Gujarat m the year
1978 was 1400 wagons per month. In
the year 1879 the need was cut by
the Government to 700 wagons and
now before a fortnight the allocation
of wagons was cut by 50 per cent, ie,
it has come to 350 wagons. This has
created an alarm among the small
scale industries The quota fixed for
the month of February 1979 has not
been receiveq so far The most
strange thing 1s that if the quota of a
month is not received, it lapses in the
next month and this policy of the
Covernment is adversely affecting
the running of the industries in Guja-

rat.

Several representations by the as
sociations of small scale industries,
the Gujarat Small Scale Industries
Corporation Limited and the co-ope-
rative societies have been given to the
Central Government. The State Gov-
ernment has also drawn the attention
of the Central Government but the
Central Government authorities have
paid no attention so far at all
The feelings have become tense. The
small-scale industries are feeling that
the attitude of the Central Govern-
ment is discriminatory,

The Central Government must look
into the matter immediately and
change the policy regarding the quota
of coal and allocation of railway
wagong for the supply of coal. The
quota of 1400 wagons per month
must be restored immediately and the
guota of a month should not lapse,
if not supplied during a given month.



